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Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether there is a growing threat of drug menace in the country;

(b) whether as per the World Drug Report, India is an important market
for illegal drugs manufactured in South-East and South-West Asia;

(c) if so, the number of drug trafficking cases registered during the last
three years, State-wise;

(d) whether only 16% of drugs seized by Government agencies were
destroyed while the remaining 84% was probably  re-circulated into the
market on account of unholy connection between drug traffickers and
enforcement agencies;
(e) if so, the details thereof and the reaction of the Government thereto;
and

(f) whether the Supreme Court has given any direction in this regard, if
so, the details thereof and the action taken thereon?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS

(SHRI HARIBHAI PARATHIBHAI CHAUDHARY)

(a) to (f): The information is being collected and will be laid on the table of

the house.
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